89 Written Answers [24 MAY 1971] to Questions 90

- ;  (¢) whether any Chief Catering Superin-
9.’1? fomrzt & KREIAEIY m?" g f& 15 tendent is deputed to work at Parliament
oA, 1971 &1 A% fRedr d g dw

House?
TT ETE TR 3 gAT W ¥ AT | THE MINISTER OF RAILWAYS/3m wt

] - . (SHRI K. HANUMANTHAIYA) : (2) to

wer afafs st So Ho R {7 wfEEw (Sc). Theredis no post of Chief Catering
T . sarenr | Superintendent  on Northern  Railway.

F i il g\ﬁﬁj gl ~ i There is one post of Chief Inspector Cater-,

FW gu, ArfrE qEieewa & g d

3T a1 FE 1w attartee feafa faege

ing in grade Rs. 450-575 which has been
downgraded to scale Rs. 370-475 for Delhi
e g ey 3@ gy § g & afa-
frar &1 5w & JE gear |

area. He is responsible for the smooth
and efficient functioning of departmental
establishments at Delhi and New Delhi

T[THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE/
fafy =itx M WA ® wew war (SHRI

stations and also contract catering estab-

lishments in Delhi area. Similarly there is
NITI RAJ SINGH CHAUDHURY):
(a) and (b). According to press reports

a post of Chief Inspector Catering grade

Rs. 450-575 which has been downgraded
Shri J.C. Shah, former Chief Justice of
India, while delivering the third Dorab

l
to scale Rs. 370-475 for the Parliament
House catering unit. He is responsible for
|
Tata Memorial Lecture in New Delhi on l
15th April, 1971, is reported to have made \
|
\

Dara oF ARea UNDER IRRIGATION

30. SHRI R.P. KHAITAN : Will the
Minister of IRRIGATION AND
POWER [fe=né stz faa wat be pleased
to state :

(a) the total area under irrigation in the
country as on 31st March, 1971;
(b) the total area likely to be brought

under irrigation during the next three years;
and

the smooth and efficient functioning of the
certain observations regarding Judicial re-

Parliament House catering unit.
view while explaining the Role of Judiciary
under the Constitution. As the Consti-
tutional position is quite clear the question
of Government reaction in this regard does
not arise.} i

CoMMoN CiviL Cobpk FOR ALL COMMUNITIES
IN INDIA

28. SHRI R.P. KHAITAN : Will the
Minister of LAW AND JUSTICE/

(¢) the details of the various grants
fafay ®ix g "ot be pleased to state: !

given by the Central Government to the
State Government (State-wise) for the deve-
lopment of irrigation during the last three
years?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER /faatf il faord wamg # ggwal/
(SHRI BAIINATH KUREEL) : (a) By
March, 1971 irrigation facilities are estima-
ted to be available to about 49 million
acres from major and medium irrigation
schemes and 50 million acres from minor
irrigation schemes.

(b) 8.3 million acres from major and
medium irrigation schemes and 5 miilion
acres from minor schemes.

(a) whether Government have recently
taken a decision to prepare a common civil |
code for all communities in India; and

(b) if 8o, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF LA\_?Y AND JUSTICE/
fafg sk =om s § wew et (SHRI
NITI RAJ SINGH CHAUDHURY):

(a) No, Sir.
(b) Does not arise.

Cuier CATERING SUPERINTENDENTS  IN
NORTHERN RAILWAY

29 SHRI AD. MANI : Will the (c) Trrigation is a State subject and funds

<7, . for it are provided by the State Govern-
Minister of RAILWAYS/¥& #dt be | ments from within their Plan outlays, for

pleased to state : which Centrall Assistfanlc]e ISS given(.: Thfi

i ; .o | total Plan outlays of the States, Centra

teé?lzan}:gwar?a;%pg?g (g;te{}l]r;g Iggagé?n assistance therefor, and the outlays made

Railway at Delhi and New Delhi; by the State Governments on major and

. . medium irrigation projects in the Annual

(b) what is the nature of their work and | pjans for 1966—69, 1969-70 and 19707
the remunerations paid to them; and are given in the attached statement.

+[ 1 English translation.
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